LIST OF CREDITORS OF REGAL ENTERPRISES LIMITED

Filing under clause (ca) of sub-regulation (2) of regulation 13 of the IBBI (Insolvency Resolution Process for Corporate Persons) Regulations, 2016

Name of the corporate debtor: Regal Enterprises Limited; Date of commencement of CIRP: 09.07.2026; List of Creditors as on: 28.07.2026
(Amount in %)

Sl. |Category of creditor Summary of claims Summary of claims Amo |Amount [Amount of Details |Remark,if
No. received admitted unt of claims in any
) of claims under Annexu|
conti |rejected [verification [re
ngen
t
No. of Amount No. of Amount claim
claims claims s
1 |Unpaid insolvency resolution process costs N
A
2 |Liquidation costs incurred till date N
A
3 |Secured financial creditors 0 0
4 |Unsecured financial creditors 2 2,26,72,905 2 2,18,03,726 8,69,179
5 |Operational creditors (Workmen)
6 |Operational creditors (Employees)
7 |Operational creditors (Government Dues) 2 31,313.76 2 3,400 27,913.76
8 |Operational creditors (other than Workmen, 1 49,03,746.04 3 3,24,500 45,79,246.04

Employees and Government Dues)

9 |Other stakeholders, if any (other than financial
creditors and operational creditors)

Total 5 2,76,07,964.8 5 2,21,31,626 54,76,338.8




Annexure-1
Name of the corporate debtor: Regal Enterprises Limited; Date of commencement of CIRP: 09.07.2026; List of Creditors as on: 28.07.2026

List of secured financial creditors
(Amount in %)

| —

SI. [Name of| Details of claim Details of claim admitted Amount of [Amount |Amount [Amount of |R 5
No.|creditor received contingent |of any |of claim |clai er |if any
Date of |[Amount Amount of [Nature [Amount |Amount |Whether |% voting claim EE\*&% verification
receipt |claimed claim of claim [coveredby |covered [related sharein || — [dues,
admitted security  |by party? coc— | that may
interest | be set

guaran
EUATANLES] off

\

—




Annexure-2

Name of the corporate debtor: Regal Enterprises Limited; Date of commencement of CIRP: 09.07.2026; List of Creditors as on: 28.07.2026

List of unsecured financial creditors

(Amount in %)

SI.  |Name of Details of claimreceived Details of claim admitted Amount [Amount |Amount of [Amountof |Rema
No. |creditor of of any [claim claim under |rks,if
continge |mutual [rejected verification |any
ntclaim |dues,
that mayj
be set
off
Date of Amount Amount of [Nat |Amount |Amount |Whether|%
receipt claimed claim ure [coveredby |covered |[related [voting
admitted |of |security |by party? ~ |share in
clai |interest guarant COC
m ee
1. IRegency 22.07.2026 (1,20,98,179 1,12,29,000 51.50% 8,69,179 Provisi
Fincorp omm:M
Limited wm i
2. |Akkme 20-07-2026 |1,05,74,726 1,05,74,726 48.50% 0 Provisi
[Foods Craft obﬂ%:«
Limited e




Annexure-3
Name of the corporate debtor: APM Design Build Private Limited; Date of commencement of CIRP: 23.05.2025; List of Creditors as on: 14.08.2025

List of operational creditors (Workmen)

(Amount in
%)
SI.  |Name of Name of Details of claim Details of claim admitted Amount of Amount [Amount [Amount of |Re
No. |authorised workman received contingent [of any [of claim E if any
representative, Date of |[Amount | Total Amount of claim |Nature |% share in [c12im mutual %ﬂ\ﬁlﬁn»zo:
if any receipt claimed |amount |for the period of |of total g\

of claim |twenty-four claim |amountof | — [that may

admitted |months %E\ be set off

precedingthe | —[admitted
liquidati

\ mmencement
date




Annexure-4

Name of the corporate debtor: APM Design Build Private Limited; Date of commencement of CIRP: 23.05.2025; List of Creditors as on: 14.08.2025

List of operational creditors (Employees)

(Amount in )

SL

Name of
authorised

if any

representative,

Name of
employee

Details of claim Details of claim admitted Amount of
received contingent
Date of |Amount |Total am |Amount of claim |Nature |% share [claim
receipt |claimed |ountof |for the period of |of claim |in total
claim twelve months amount \
admitted |preceding the ims
liquidation __—{—_|admitted

P

encement

date

Amount
of any
mutual

| dues; |
that may
be set off]

Amount
of claim

re

verification

Amount of |R

er [if any

2




Annexure-5

Name of the corporate debtor: APM Design Build Private Limited; Date of commencement of CIRP: 23.05.2025; List of Creditors as on: 14.08.2025

List of operational creditors (Government Dues)
(Amount in )

SL Details of Claimant Details of claim Details of claim admitted Amount |AmountjAmount|/Amount of | Remarks
No| received ) of of any [of claim|claim if any
Department Government |Date of| Amount |Amount |Nature{Amount |Whether |% share |contingen{mutual |rejected junder
receipt [claimed |of claim [of covered by |lien / in total [claim dues, verification
admitted |claim |lien or attachment|amount that
attachment/removed? |of claims may be
pending |(Yes/No) [admitted set off
disposal
1. |Deputy Central 23-Jul- 3400 3400 IAdmitted
Commissioner of |[Government |26
[ncome Tax
Circle-78(1), New
Delhi
2. |Commissioner of |Central 22-Jul- 27,913.76 0 27,913.76 |Under
Custom, NS-V,  [Government 26 Verificatio
UNCH, Nhava . n
Sheva




Name of the corporate debtor: APM Design _w.,:E Private Limited; Date of commencement of n:ﬁn 23.05.2025; List of Creditors as on: 14.08.2025

Annexure-6

List of operational creditors (other than Workmen, Employees and Government Dues)

(Amount in Z

SL. [Name of Category of| Details of claimreceived Details of claim admitted Amount of |Amount|/Amount [Amount of |Remarks,if

No [stakeholder |stakeholder contingent |of any |ofclaim |claim any

. s ( Date of Amount Amount [Natu |Amount|Whether|Amoun |% share |claim mutual [rejected [under
preference |receipt claimed of claim |reof |covered |lien/ t in total dues, verificatio
shareholde admitted |claim |by lien [attachme|covered |[amount that 1
rs fequity or nt by of claims may be
shareholde attachm|removed [guaran |admitted set off
rs /partners ent 9 .
¢ oitlies) pending|(Yes/No)

disposal
1. |Metropolita 22-Jul-26 |49,03,746.04| 3,24,500 45,79,246.04| Provisionally
n Stock Admitted
Exchange of]
India
Limited S




Annexure-7

Name of the corporate debtor: APM Design Build Private Limited; Date of commencement of CIRP: 23.05.2025; List of Creditors as on: 14.08.2025

List of other stakeholders, if any (other than financial creditors and operational creditors)

(Amount in %)

Sl [Name of |[Category of | Details of claim Details of claim admitted Amount of Amount of |[Amount of ar
No [stakeholder|stakeholders ( received contingent claim ﬁ&% if any
. preference Date |Amount|Amount [Nature |Amount |Whether |Amount % share |claim ;.&%Sﬁmgzo:

shareholders /| of claimed |of claim [of covered by |lien / covered intotal | — |

equity receipt admitte |claim lien or attachment 3\%

shareholders / d attachment|remoyed?—fguarantee |of claims

pariners |pending—[(Yes/No) admitted

/ others) |_—|disposal

N
\

———

o ——




